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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

MA NO.68 OF 2025
IN
OA NO.117 OF 2024

IN THE MATTER OF:

News item titled “Nawabganj Bird Sanctuary Not (bird’s) paradise lost yet but
solace becoming a causality” appearing in The Hindustan Times dated 25.12.2023

REPLY ON BEHALF OF RESPONDENT NO.6 / NATIONAL HIGHWAYS
AUTHORITY OF INDIA

MOST RESPECTFULLY SHOWETH:

1.  The present reply is being filed on behalf of Answering Respondent
No.6/NHAI, in compliance with the Order dated 24.12.2025 passed by the
Hon’ble Tribunal.

2. The Original Application bearing O.A No.117/2024 was registered suo motu,
concerning the issue of noise pollution affecting the Nawabganj Bird
Sanctuary on account of increased highway and construction activities and
the same was reported in the news item titled as “Nawabganj Bird Sanctuary
Not (bird’s) paradise lost yet but solace becoming a causality” appearing in

The Hindustan Times dated 25.12.2023.

3. At the outset, the Answering Respondent denies any and all averments made
by the parties in their replies regarding non-compliance, if any on part of the.

Answering Respondent/NHAL.
4. The brief factual matrix of the present matter is as under:

On 06.02.2024, the Hon’ble Tribunal Suo Moto registered OA No.117/2024

the basis of a news item titled “Nawabganj Bird Sanctuary Not (Birds)

“NH. KHAN\

*( " Civil Court )‘5 adise lost yet but solace becoming a casualty” appearing in Hindustan
Lucknov» (UP)
O ey o 3706/ Fhimes on 25.12.2023.

On 05.02.2024, Principal Chief Conservator of the Forest, Wildlife,
Lucknow, Uttar Pradesh (“PCCF”)filed its reply and stated that “the
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Sanctuary is located near Lucknow-Kanpur National Highway but near the

roadside thick vegetation of trees and plants is there which not only act as a

sound barrier but also help in prevention of vehicular emission pollution/air

pollution.”

The Hon’ble tribunal vide order dated 06.02.2024 recorded the issues
flagged in the news item dated 25.12.2023. The Hon’ble Tribunal recorded
the claim made in the said news item that due to noise pollution, birds in the
Nawabganj bird sanctuary have restricted themselves in its core area. This
Hon’ble Tribunal also recorded that the reply filed by the PCCF did not

address the issues flagged in the news item.

On 22.03.2024, the Uttar Pradesh Pollution Control Board (“UPPCB”) filed
its reply and stated at Pg.148-149 that as per the Ambient Noise Monitoring
Report, the noise levels were found higher than the prescribed standards at
04 locations (03 locations were within the premises of the Nawabganj Bird

Sanctuary & 01 outside the Bird Sanctuary).

On 01.04.2024, the PCCF filed second reply before the Hon’ble Tribunal
and reiterated that it has maintained thick vegetation of trees and plants on
road side (average 30m wide) which not only act as a sound barrier but also
help in prevention of vehicular emission pollution/air pollution. The PCCF
specificaily stated thaf the birds have not restricted themselves within the
core area of the sanctuary as claimed in the News Report and that the said

birds roam around the entire sanctuary.

On 03.04.2024, the Hon’ble Tribunal disposed of the OA No.117/2024with
direction to the UPPCB to take appropriate remedial and punitive action
against the violators and file action taken report before the Registrar General

of the Hon’ble Tribunal within three (3) months.

On 28.05.2024, the UPPCB directed the District Magistrate, Unnao and the

Answering Respondent for establishment of signboards of “No Honking

Zone” and declaring the area around the bird sanctuary as a Silence Zone.

True copy of the UPPCB syletfeer:{iqted 28.05.2024 is annexed and marked as
X A k )2
F‘s
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On 10.06.2024, a meeting was held under the chairmanship of the District
Magistrate, Unnao, wherein, it was decided that the Answering Respondent
will install signboards of “No Honking Zone” in the area of the Nawabgan]
Bird Sanctuary, Unnao. True copy of the minutes of meeting dated

10.06.2024 is annexed and marked as Annexure R-6/2.

On 26.06.2024,the Answering Respondent informed UPPCB that it has duly
installed the signboards on NH-27 (old NH-25) as discussed in the meeting
dated 10.06.2024 along with the Chainage wise photographs. True copy of
the Answering Respondent’s letter dated 26.06.2024 is annexed herewith and

marked as Annexure R-6/3.

On 09.05.2025, during the course of the hearing, it was submitted by the
UPPCB that it shall send a communication to the Answering Respondent to
install noise barriers along the concerned stretch of NH-27. Accordingly, this
Hon’ble Tribunal directed the UPPCB to send the said communication and

impleaded and issued notice to the Answering Respondent.

On 17.07.2025, the Divisional Director, Social Forestry Division, Unnao
informed the Pollution Control Board, Unnao that in order to solve the
problem of noise pollution in Shaheed Chandra Shekhar Forest Sanctuary
(Bird Sanctuary), Nawabganj, about 250 plants of Pakkad and other species
have been planted on the left track in between 41-43 km of Lucknow-
Kanpur Highway. True copy of the Divisional Directors’ letter dated
17.07.2025 is annexed herewith and marked as Annexure R-6/4.

On 08.09.2025, the UPPCB requested the Answering Respondent for
maintenance of the hoardings at various places at NH-27 to inform the

general public about the silent zone/no honking zone.

It is pertinent to note that on 12.09.2025(Pg.221-223), a Joint Committee
visited the site for inspection. The said committee observed in its report that
the “No Honking Zone” signals were installed by NHAI on the NH-27. The

Committee stated that the sole cause for pollution was moving traffic on

\8}
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Accordingly, it was recommended by the joint committee that a boundary

wall of an appropriate height be installed at NH 27 to curb noise pollution.

4.14. Pursuant to the Joint Committee Report, the UPPCB filed an Affidavit dated
20.09.2025(Pg.197-225) and stated that for noise pollution, it is necessary to
install a boundary wall of sufficient size on the Lucknow-Kanpur road side.
It is further necessary to ban the operation of any type of noise pollution
producing equipment such as DJ’s/loudspeaker in the buffer zone around the

bird sanctuary.

4.15. On 06.10.2025, the UPPCB requested the Answering Respondent to take
necessary action, in terms of Order dated 26.09.2025 passed by the Hon’ble’
Tribunal. It is pertinent to note that the said letter is completely silent on the

installation of construction of any wall or the noise barriers.

5. It is most respectfully submitted that the Answering Respondent has been
extending full cooperation with the UPPCB in all measures aimed at
mitigating noise pollution in the vicinity of the Bird Sanctuary concerned.
The Answering Respondent has already undertaken necessary compliance
measures as requested by the UPPCB, specifically, installation of signboards
declaring the area as a “No Honking Zone” at appropriate locations to

sensitize road users and ensure adherence to noise-reduction protocols.

6. It is pertinent to note that PCCF has acknowledged in its replies dated
05.02.2024 and 28.03.2024 has stated that it has planted vegetation along the
National Highways which helps in countering noise pollution. Thus, the
submission made by the UPPCB before this Hon’ble Tribunalon
26.09.2025for installation of noise barrier for curbing noise pollution was
made without any prior consultation with the Answering Respondent. It is
stated that the submissions was made without ascertaining the technical

feasibility and structural constraints.

7. It is submitted that noise barriers are generally installed on elevated stretches
of highways. In the present case, the concerned stretch of the National
Highway lacks the necessary structural attributes to accommodate noise

. ,’/rﬁg "L"t: }? }’;\\
barriers. J>m~E
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8. Without prejudice to the above, in so far as the installation of noise barriers
are concerned, the Answering Respondent would have to issue a notice to
the Contractor for the same regarding Change of Scope. However, the same
cannot be done without the technical team inspecting the site as the PCCF
has already stated that they have planted vegetations in order to reduce the
noise pollution in the vicinity.

9.  The Answering Respondent reserves the right to file any additional reply or

documents with the permission of this Hon’ble Tribunal.

Projec ' _
National Highways Authority of India

RESPONDENTNO.6
Civil Court

Lucknow (U.P.)

W @
Singhania & Partners LLP
Solicitors & Advocates

Dated: . 2026 P-24, Green Park Extension
Place: New Delhi New Delhi-110016
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL ]
PRINCIPAL BENCH, NEW DELHI

MA NO.68 OF 2025
IN
OA NO.117 OF 2024

IN THE MATTER OF:

News item titled “Nawabganj Bird Sanctuary Not (bird’s) paradise lost yet but
solace becoming a causality” appearing in The Hindustan Times dated 25.12.2023
AFFIDAVIT

I, Nakul Prakash Verma S/o Sh. Dharam Prakash aged about 35 years, working as
the Project Director at National Highways Authority of India, having office at 2/5,
Vikrant Khand Gomti Nagar Lucknow, do hereby on solemn affirmation state and
submit as under:

1. I say that I am the authorized representative of the Respondent No.6 and as
such am conversant with the facts and circumstances of the present reply. I
have been duly authorized by the Respondent No.6 to initiate and pursue the
present proceedings for and on behalf of the Respondent No.6 and hence, am

competent to swear the present affidavit.

2. I say that the accompanying reply has been drafted by my counsel on my
instructions and I have read and understood the contents of the same. The
contents of the reply are true and correct on the basis of the records being

maintained by the Respondent No.6 in the ordinary course of its business.

3. I say that the annexures filed along with the present reply are true copies of

. U U\l( k- eir respective originals.

i “NA. KHAN\
( Civil Court Y X @/
O(\ Lucknow (U.P)
y DEPONENT

Project Director
National Highways Authonty of India

i U-

RIFICATION: / PIU- Lucknow (U.P.)

‘JOYM" : sonfe
NOTARY vt
Verified at \_/ug_j\muj) on this \9_day of 2026 that the contents of

the above affidavit are true and correct to the best of my knowledge. No part of it is

wrong and nothing material has copcealed there from.
Sworn am i know & |deniliy the depBnent/executive
\1\/L\/)~€

Before m
ho has Signed/Put his T.l. before me
e 4 oS!, Ad\r DEPONENT
NOORUL HASNAIN KHAN \) \65\'\ Kum National ﬁ;%jeits°;2?5‘°-i i
way ority of indgia
Civﬁ%vooucr?.ti:ct?:wi usP (5 nNo ~ 12345 / 03 PIU- Lucknow (U.P.)

Registration No. 3737/06
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Annexure R-6/2
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Annexure R-6/4
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Rajesh Kumar

Pr oofzo?'%er vice 16

From:
Sent:
To:

Subject:

Dear Sir,

Rajesh Kumar

Tuesday, February 24, 2026 4:56 PM

‘pecf-up@nic.in’; ‘cwlwup@gmail.com’; 'ms@uppcb.in’; ‘ccfeco@gmail.com’;
‘upstatebiodiversityboard@gmail.com’; ‘rowestup@nhai.org'

RE: Advance Service of Reply in the matter of Misc Appl No.68/2025 in Original
Application No. 117/2024 News item titled "Nawabganj Bird Sanctuary Not (bird'’s)
paradise lost yet but solace becoming a causality" appearing in The Hindustan
Times dated 25.12

Please find attached herewith the Reply on behalf of Respondent No.6/NHAI, being filed in the subject
matter. The same can be downloaded from the Dropbox link given below-
https://www.dropbox.com/scl/fi/dgrxkn3kp32rs8usk48r3/Final-

Reply.pdf?rlkey=kg72xzs0adysvOpjrfh9nbj45&dl=0

Kindly accept the same as advance service.

Best Regards,

Rajesh | Executive Assistant
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